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(b) Tours were underetaken by the 
Bome Minister in Punjab and other 
States as and when considered neces-
sary in public interest. 

Statement 

---------
Nanle of the State 
"toured by Home 
Minister 

No. of tours No. gf 
days 

PWljab 13 20 

Rajasthan 

Haryana 

Aaam 

U.P. 

ltarnataka. 

Gujarat 

Kah3l"ash tra 

Madhya Prad~h 

.J&K 

Xerala 

Tamil Nadu 

Sikkim 

Andhr a Pradesh 

S.No. State 

~. ACJ Sa III .. Bihar 

3· Him '\chal Pradesh 

•• Kzrnataka • 

s· Madhya Pradrsh 

6. Manipur 

7· Megha1aya 

8. Uttar Pradesh 

~. Delhi 

Total 
.... -

3 

7 

3 

3 

7 

2 

5 

2 

2 

3 

2 

Arrest made under Datioa.al ae.grit, 
ordinance 

1395. PROF. RUP CHAND PAL: 

SHRI PIUS TIRKEy: 

SHRI A. K. BALAN: 

SHRI HARIKESH BAHAIJUR: 

SHRI RAVINDRA VARMA: 

SHRI SATISH AGARWAL: 

SHRI RAMAVATAR 
SHASTRI: 

SHRI P. K. 'KODIYAN: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) how many people were arrested 
in different States under the provisions 
of the recently promulgated National 
Security Ordinance; (state-wise) and 

(bY the action taken against them? 

THE IVIINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): (a) 
and (b). According to information re-
ceived from various State Govern-
ments the position regarding detent!ons 
etc. under the National Security 
Ordinance as on 10-11-1980 is as 
follows:-

-------------------
No. of 
~rsons 

dctuallv 
de-tained 

5 

5 

15 

62 
11 

3 

lOS 

35 --- - - __, 

250 

No. of 
persons 
re'easod 

18 

~ 

35 

.. ___ ----
57 

No. of 
pe-rsons 
under 
d~tC"Jttj()n 

5 

5 

15 

4,i 

18 

'I 
35 _-_ - ..,_,. __ 

193 




